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exdespes ar any corrupt practices for
‘which they will not be punishable
under this. So, by this, they are
opening a dangerous chipter in the
democratic Par sysiem of
this country because the Party which
is In power will be allowed
to do-apything they like and they
will be punished only when
another Party comes to power. That
means, the future Government,
whichever Parfty comes tc power wull
have to come with a Special Courts
Bill saying that whatever offences
were done by the previous politicians
or the previous regime, they alone
will be tried. Therefore, the people
of this country will be forced to think
that the Government is interesteq in
trying only their poltical opponents.
It Government want this to be chang-
ed—what the people are thinking
about this present Government—then
they may accept my amendment, I
have no objection if they are really
interested in punishing all the poli-
ticians whoever committed excesses, in
future also; whenever there is an In-
quiry Commission appointed if, ac-
vording to the report of the Inquiry
Commission, prima facie cases are
established against some persons, all
such persons—in future also—should
be iried under this legislation.

SHR] HARI VISHNU KAMATH:
I bave a geries of amendments 43 to
51, seven amendments.. .

MR. SPEAKER: It is already 6O
Clock. We ghall take it up tomorrow.
There is an HaH.an-hour Discussion,

18 drs.
HALF AN-HOUR DISCUSSION

BuoRrTAGE or CoAL
Aﬁmmmommom“-
migao): I have ralsed a discussion
bapause jt does not sopear credible to
e whit the hon. Minister did say
ia reply to unstarred question No, 127
angwered on 30th Februarv 1979, on
which this discussion is based.

! ‘The Minister did smy that there
g 84 dhortage of cok! with the ooel
m‘hm 1978 and

January 1979, Thiy was coatrary to
the reports. The Fimancial Express,
just to cite one, did make out a case
of such a shortage as late as March
1979, under the caption, ‘Coal Quipus
Target Eiusive'.

18.01 hrs.

[Surr N. K. SHETWALKAR in ¢he
Chair]

Mr. Chairman, why 1 gay that
these figures are not credible i be-
cause just in the month of December,
the hon. Mimster was constrained to
admit on the floor of the House that
managers of the coal companies had
a meeting in his office and that at
that meeting in hig very office and, in
his very presence, those managers
gave bogus and inflated production
figures. On that basis they collected
incentives worth lakhg of rupees, pgs-
s1bly crores—I do not know, I would
incidentally ask him to clarify what
was the amount of incentive disburs-
ed. But he did admit at least in the
case Of one company that bogus in-
flated production flgures had been
produced, He said that he would fake
uction to see that in futurs guch type
of inflated and false figures were not
given. Now I would like to inciden-
tally know what action he has taken
in that regard.

The other reason, which I do not
behieve and I do not think credible 18

that there is no shortage.

why you or I OF
dustries ceinot go to the coal felds,
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[Shel Eduardo Faleiro]

0 get a licence from the Distric Magis-
rate and then you must approach Coal
Frdis in Calcutta and they may try
to get this quantity from anywhere
in India. Thereby a lot of nconven-
fence is caused and there are other
problems also. In the bargain you
may have to satisty some officinls also
who, it hag been alleged in the other
House a8 also here, collect a certain
phrcentage.

The third resson why 1 do not be-
lieve thag there is no shortage of cosl
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own Board of Directors and the Mens~
ging Director has also been made the
Cheairmen. There is no accountabilily
whatsoever from the subsidiary com-
panies to the mein holding company
and this was the complaint—there is
o control—of Gen. Grewal who was
the Chairman of Coal India Litq and
he had brought this fact that he could
not control the subsidiaries in view
of the change in the Articles of As-
sotiation which has decentralised them
complietely, He has brought thig fact
to the nétice of the Government. I
FHave got copies of his letters to the
Government and fhere he has made
out & case wWhy the situation is there
snd thet in this wsy mismanagement
will be there and he has said that
this is against the recommendations
of the Administrative Reforms Com-
miesion which has recommended that
the Board of Directors should be
formed in consultation with Coal
Indla Ltd. the holding company and
this is followed also in other publie
sector and private gector companies.
In public sector umits for instance, of

case of Coal India Lid.
Sir, the other reason uparf from thiy

one Mr, Welliera, He 1¢ a B~
technicsl men. Hs way éppolited &9
Managing Drector of Central Cosls
flelds, Ranchi without observing pro-
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Hour discussion is very important and
when the Cabinet Minister is present
it is not proper thet the State Minfs-
tar—tor whom otherwise 1 have the
highest regard—replies, Propriety de-
mands that the Cabinet Minister
replies. The last question was replied
to by the Cabinet Minister himmelt,
namely, whether those were inflated
figures. He has admitted that they
were inflated figures. So, it is bether
that the Cabinet Minister gives ‘the
reply.

THE MINISTER OF ENERGY
(SHRI P, RAMACHANDRAN): Mr.
Chairman, Sir, It is right and preper
that my colleague answers it. Be-
cause, he has taken over, He js hand-
ling the subject. So, I thought that
it is proper that he answers the entire
question. But still,...

MR. CHAIRMAN: He wants to be
satisfled by your replying to il. Any-
way, it ig up to you.

SHRI P, RAMACHANDRAN: He
has posed three questions. One is
about the transport of coal by the
individua} consumers, Even now,
when the individuml consumer comes
with the proper authority given either
by the State Government or by the
Central Government or by the gpon-
soring authority, he is free to take it
either by rail or by road, Even
it iz allowed. He was referring to
shortage of cosl. And I can tell him
with confidence that today in the
country the stock of ccal is a litfle
over 12,9 million tonnes. If you want,
T can even give you the figure of stock
area-wise.

SHR1I EDUARDO FALEIRO: Pre-
viously you had given inflated figures,

g3
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[Shra P. Ramachandran]

the stocks. And in this wverificaton,
in one or two, some over-reporting
was found. It is only on that basis
wnd on that report that we are
taking action. The report 12 being
examined and whoever is found to be
responsble will be taken to task and
ection will be taken against him.
About the individuals, there is no ban
on any individua] taking the coal, pro-
vided he has got certain certificate of
the spensoring authority.

SHRI EDUARDO FALEIRO: No
certificate is required if there is no
shortage.

SHRI P. RAMACHANDRAN: Just
berause there is no shortage do you
want anybody to buy! No. that is
not the Government policy, The
Government's policy is this, It is a
commodity which hag to be distributed
properly. You cannot expect anybody
%o go, take the coal and then sell it
in the black-market,

SHRI EDUARDO FALEIRO: Why
should he sell it in the black-market?
There is no scarcity.

SHR] P. RAMACHANDRAN: Arti-
ficdal scarcity will be created. It is
the policy of the Government which
has been enunciated long back, that
coal, whether 1t is in plenty or in
scarcity, must be distributed properly.
That is why a certamn Authority is
created and the Coal Controller avs
hig say to regulate the distribution of
the coal. Wagong have to be allotted
and coa]l despatched, Railways have
got the authority to have the priority
for that You cannot expect Railways
to move coal with low priority, as
higher priority coal. The first priority
comes In respect of coal for the steel
plants, railways, power stations and
then cement industries ang other in-
dustries. Then only comes the brick

priority. We have no control over
After all, the Coal companies
have got only glocks at the pit-head
#nd they are responsible to give the
1}0 thome people who come with

f
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the atthority, That is &il. And evin
for the price, at the pit-head, siutuiby
price is fixed,

SHRI ANNASAHEB P. SHINDE:
(Ahmednagar): Tn some cases it has
been found that the Rallway Board
hag communicated jn writing seying
that so many wagons have been
allotted; but even then coal is not
moved.

SHRI P. RAMACHANDRAN: It
might have been %o in the month of
October, 1878 or go, Now it is not
0. I would like instances if any to
be brought {o my notice, If there is
anything to be looked into, I will im-
mediately atteng to that. Conl ia
available now in all the pitheads are
wise, and any amount of coal can be
transported if there is proper certi-
ficate from sponsoring authority.
That is the position today, And re-
garding the powers of the holding
company, certain steps of decenirali-
sation were initiated. That does not
mean that the holding company hes
lost the powers for having the conirol
over the subsidiary companies. They
st:1ll possess all the powers to monilior
the production, the marketing aspect
of it and also sanctioning of projects.
Powers are still vested with the Coal
Authority of India and there iz no
question of devaluing that guthorify
except certain powers deligated to
subsidiary companies for efficient
operations, Certain powers ‘were
delegated to the subsidiary eompany.
That is all, In fact, the Coal India
Ltd. still enjoyg al] the powers pecei=
sary for effective monitoring of the
subsidiary companies, The third point
he wag referring to was nbout the
irregular appointment. of g Menaging

Diregtor he has reférred to. He was
appointeg long age. He was noé
selected Tor ﬂll! post after this
ment came to power, It is very com-
the Departrent,
people mre transterred for various
reasong and he was there In 4 parti-
culay otmw ,

SHRI EDUARDQ FALEIRO; for

i
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SHRE P, RAMACHANDRAN: What.
ever it may be, it is not the length of
period - thet iz jmportant. He was
transferred from the company to the
Department for some time and then
u vacancy arose tlere, He was posted
to another company. When the Coal
India Chairman was selected for one
of the subsidiaries, naturally a4 vacancy
arose there and in that vacancy he
was posted. That is ail

SHRI EDUARDO FALEIRO: Iz he
qualified?

SHRI P, RAMACHANDRAN: It is
a Menaging Director’'s post. What is
the necessary qualification that you
are thinking of?

SHRI EDUARDO FALEIRO: Whet
1 have gaig is that for this type of post
it 18 necessary that it should be filled
by a person selected by the Bureau of
Public Enterprise,

SHRI P, RAMACHANDRAN: Yes,
he wag selec and posted even be-
fore this Govérnment came to power.
He was the Chairman of the Central
Coal Fields. Ltd, Then a genersl
transfer took place. At that time he
was transferreq to BBCL aad after
some time he was posted to the
Ministry and recently we have posted
him jn the vacéncy caused by the
transfer of the Chalrman, CC.FL,

o : qwTeY s
oo S R e A
Lt 1. 3 e
2 A ]

ﬁ:z nm‘am%mt

¢
i
it
i
i3

{7
it
1

|
]
!
]
i
4

(H.AH, Disc) 398

The total demand of coa]l during
1977-78 was gbout 91 million tonnes.
But the total stock 18 about 102 million
tonnes. 1t is clear the production of
coal has all 3long exceeded the
demand,
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PROF. pP. G. MAVALANKAR
(Gandhinagar): Mr, Chairman, Sir,
the shortage of coal hag been a chronic
problem and it has been creating a lot
of terrible and intolerable hardships
to industries, major and smal] scale.
The Minister has himself admitted in
his answer given on the 20th Febru-
ary, 1979 to the TUnstarred Question
that it has causeq a lot of hardships
to a number of industries, particularly
textile industries,

AN HON. MEMBER: As also fer-
tilizer industries.

PROF. P. G. MAVALANKAR: Yes.
Now, Sir, I come from Ahmedabad.
Yesterday, there were two questions.
One was a Starred question, directly
on this problem, but unfortunately
my friend Shri Kumari Ananthan was
not present. I could not, therefore,
ask any question so far as Ahmedabad
mills are  concerned. Another
Question by me on the same topic
came as an Unstarred Question and I
could not ask any supplementary
questions on it either,

I want to bring this problem to the
Government’s notice again with all
seriousness. I have referred to the two
questions of yesterday, and we have
also the answer to the unstarred
Question on the 20th February, which
is the subject matter for half-an-hour
discussion today. All the answers are
a classic example of not saying any-
thing. In the answer on the 20th
February, on which this half-an-hour
discussion has Leen raised, it was
said:

“There was no shortage of coal
with the coal companies in Decem-
ber, 1978 and January, 1979".

In that case, how is it that hundreds
and thousands of industrial units and
many others in many parts of India
have been experiencing shortage of
coal?

I come from Gujarat. There, not
only the textile mills, but even the
power stations suffereq because of
shortage of coal. Will not the Gov-
ernment agree that because of this
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inadequate distribution or erratic dis-
tribution of supply of coal, although
they have said that there js coal and
they can 'supply, it has resulted in all
kinds of handships and corruption?
Therefore, it resulted in all kinds of
harassment and all kinds of loss of
production. My question is: what are
Government doing with regard to
that? Finally: every time the Minis-
ter of Energy and his colleague pass
on the buck to the Railway Minister.
The Railway Minister in turn passes
on the buck to the other Minister.
Only about 2 hours earlier jn this very
House today, the Railway Minister
said that whether he was there or the
Minister of Energy was there, they
were all ultimately one, in the same
Government, Then how long will they
go on passing the responsibility from
one Ministry to another, and not com-
ing to grips with the problem. In the
end, the consumers are suffering, He
says, the Ahmedabad mills are not
closed., That is not completely true.
The mills were on the verge of closure.
In some of them, shifts were closed,
if not the entire mills, People went
out of employment. There was loss
of production,

How long will the Minister of
Energy take, to come to some kind of
an energetic coordination with the
other energetic Minister, wviz. the
Minister of Railways? Although you
have got coal, you cannot distribute it
properly and in time, You should see
that coal iz supplied to the mills,
power stations, fertilizer units etc, All
of them should get coal, Please give
a detailed answer, so that no further
discussion on this subjected is war-
ranted.

SHRI K. MALLANNA (Chitra-
durga): There are two reasons for the
shortage of coal. One, the production
of coal and another the transport of
coal in the country. So far as the
production side is concerned, they
attribute it to strike by workers and
to the go-slow tactics of the workers.
Sometimes it may be due to shortage
of explosives, So far as transport is
concerned, the Railway Minister is
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shifting . the dmpopsihility o the
‘Minister ie. ctsl s to be sup-
“%o the point where the rail lifts
it. There is absolutely no coordina-
tion between the two comomunities, I
would like to know this information:
what is the tote] amount of coal
required in the couniry, how much is
the 'country producing; is Government
importing coal, if so, how many
tonnes; bow far i it adequate to
cover the demand; whether it is a fact
that sometimes the operation of coal
comes to a halt due to shortage of
explosives—if so, what is the mction
taken by Government to fill the gap;
and whether there is any coordination
betwesn the two Minigtries.

SHR] P. RAMACHANDRAN: First,
1 will take up my friend Dr. Ramiji
Singh's points. He made a very
g:e-pin: and fantastic statement about

DR. RAMJI SINGH: But did I not
substantiate it?

SHR; P. RAMACHANDRAN: You
have not. It is easy to condemn when

nation, frying to give all sorts of

,things about the Baweja Committes

report.

About coal production, it hab picksd
up. For 8 or 4 months production had
&ome down, because of varidug cala-
mities,

SHRI EDUARDO FALEIRO rose,

SHRI P. RAMACHANDRAN: I
know. Simply ridiculing w depatt- .
ment is not good. You are ridiculing
it. You can say anything.

SHRI EDUARDO FALEIRO: I am
not. We are giving every detall We
can give more. He is not taking it
seriously. He was sitting and smiling

,whihrnmtalkinx.

SHRI P, RAMACHANDRAN: What
is wrong with it? Do you want me
to cry?

SHR] EDUARDO FALEIRO: You
should cry and resign, instead of git-
ting and laughing when there is such
a hue and ery outside.

SHRI P, RAMACHANDRAN: It is
very easy to say anything he wants,
because this House has given him the
privilege to say whatever he wants,

SHRI EDUARDO FALFEIRO: Don't
take it in a light menner.

SHARI P. RAMACHANDRAN:
kknow, Mr. Faleiro; I can alsc under-
stand what you are talking.

Lol



ing to import them, if possible, gnd
put wagons on the track. We are tak-
essary for movement
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About import of coal it is true that
government has decided to import one
million tonnes of coking coal as un
experimentidl measure to see how
blast furnaces behave with low ash
content coal, becuuse our coking coal
has got higher percentage of ash and
we have to wash it. By washing we
lose. Either technology has to ™e
changed in steel plants or we must im-
port coking coal and blend it with in-
digenous coking cosal, we are trying to
see how far it can be useful. That is
why government has decided to im-
port coul. There is another aspect,
namely, we have not got, very much
coking ceal reserves in the country It
& not only not very much but what-
ever cokpag coal that 1 available has
higher ash content. That is why we
are trying to see whether we can
of the steel

%
|

Then there was reference to sxplo-
alves; thers iy shortage in the eoumtry
Thre is some problem in the explosive
1actories; that is why the Goevrnment
mmwmmm. Al
veady one shipment has come; it is
’zﬂutﬂmw use; it s In
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aTe being made to see that céul is moy-
eg to the needed place as quickly as
possible.

DR. RAMJ1 BINGH: What about

ment, I explained in reply to one of
the questions in thig House how inputs
have gone up enormously. Coal price
has gone up only by 70 per cent after
nationalisation whereas input costs
have gone up four or five times, You
take the wages of workers... (Inter-
ruptions)

MR. CHAIRMAN: No further ques-
tions,

DR. RAMJI SINGH: 2000 tonneg of

coal is being stolen away daily in
Dhanbad, it 18 reported here Is it a
fact?

MR. CHAIRMAN: This l§ half-an-



